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- Advocate for Date of
SI.NO.|Filing No Petioner/Caveator |objection Defects as per S.R.
1-COURT FEE IS DEFICIENT.
RABINDRA NATH |2026-01- |1.C.fee of Rs.54/- to be paid in cause
1 D-WP(C)/559/2026 DEBATA 15 title.2. Authorization with regard to swear
affidavit on behalf of the other petitioner not
furnished in affidavit.
SHAMBHU
2 |D-WP(C)/55532/2025 |CHARAN NATH %226'01' 14-NOT PROPERLY INDEXED.
SHARMA
DWARIKA "
S Dowmisans prasp 2601 Aol etionNo Zand O oS
MOHANTY
JUGALA 2026-01- |. Surname of the petitioner wrongly mentioned
4 D-BLAPL/1065/2026 KISHORE PANDA |15 in the paragraph 2 of the application.
PRAVA RANJAN |2026-01- |Put S.R. after page marks index and
> D-WP(C)/894/2026 Iy 115 HR A 15 Annexures
JUGALA 2026-01- |signature and name of executants in v.nama
6 D-BLAPL/1112/2026 y 1sHHORE PANDA |15 not tally with C.T. and rej. order.
DURGESH 2026-01- [Put Up S.R. after page marks Index and
7 D-WP(C)/55418/2025 NARAYAN RATH |15 Annexures
SURYAKANTA 2026-01-|, .
8 D-MACA/52639/2025 DWIBEDI 15 Period of Delay 2582 days
1)Index not page marked.ii) Name of the
PRANAY KUMAR (2026-01-
9 D-ABLAPL/970/2026 MAHARA]J 15 schppl be readacted from para -2 of the
petition.
17-REFERENCE CERTIFICATE NOT
10 |D-BLAPL/1287/2026 [LoATAP KESHARIZ026-01-p e Nis
DEO 15
1 D-CONTC/1515/2026 ADV. 2026-01- i) W.A. no. 15§4/2024 not mentioned in
15 Reference certificate.
PRAFULLA . . ..
12 D-BLAPL/1168/2026 CHANDRA 2026-01-11.%- case Ho. mentioned in the petition not
ACHARYA ally with the Rejection order.
DHRUBA 2026-01- [Spl. G.R. no in synopsis not tally with
13 D-CRLA/I95/2026 | ciyAR AN ROUT |15 judgement.
2026-01- 17-REFERENCE CERTIFICATE NOT
14 D-CONTC/342/2026 |ADV. 15 FURNISHED.
15 D-WP(C)/55477/2025 SII;(S)K KUMAR ?(5)26_01_ .Receipt Showing Serv.copy To cg not Filed.
AU fee Rs 2.25/- to be paid. 2.Code Not
16 D- SOURAV SUMAN |2026-01- |furnished. 1) Date of order wrongly mention in
CMAPL/33703/2025 |BHUYAN 15 Index. ii) RSA no. wrongly furnished in
prayer.
DEBARAJ 2026-01- .. .
17 D-WA/620/2026 MOHANTY.A.G.A |15 Provision of Law not furnished
18 D-CRLA/892/2026 | DEBASNAN DAS |2026-01-|10-SUBJECT CODE NOT
15 FURNISHED/INCORRECTLY
MENTIONED
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1. Provision of law not furnished in 1. A.
NO.132/2026.
10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY
MENTIONED
31-As per standing order the details of
19 D- KISHOR 2026-01- |victim/informant shall not be mentioned in the
CRLMA/1417/2026 |CHANDRA DAS |15 petition.
Redacting the name of the victim/petitioner in
petition and v. nama. Put up for SR after
removal of defects.
31-As per standing order the details of
DEBASHISH 2026-01- V1cF1Fn/1nformant shall not be mentioned in the
20 D-CRLMC/887/2026 KUMAR PANDA |15 petition.
1. Put up for SR after removal of defect.
1. Subject code not correctly furnished in
21 D-CRLMC/921/2026 |SANGRAM 2026-01-1 A sesment slip and Index. 2. HBAWF fee
KESHARI ROUT |15 .
Rs.50/- to be paid on V.nama
SAMIR KUMAR 2026-01-
22 D-WA/1676/2026 MISHRA(SR. 15 Reference certificate not furnished.
ADV))
SURYAKANTA 2026-01-|. . ..
23 D-BLAPL/1206/2026 DWIBEDI 15 1)Page no. 20 repeated in petition.
D- 2026-01- . .
24 CONTC/54771/2025 ADV. 15 Reference certificate not furnished.
PRASANTA 2026-01-|, .
25 D-MACA/1646/2026 KUMAR MAHALI |15 Period of Delay 60 days
7-VAKALATNAMA NOT PROPERLY
DURGESH 2026-01- |STAMPED,EXECUTED,ACCEPTED.
26 D-WP(C)/55426/2025 NARAYAN RATH |15
D.Fee of OSBC Rs.50/- not paid in the v.nama.
SHRADHASHREE |2026-01- |i) Sign/ Name of petitioner no. 2 in
27 D-ABLAPL/985/2026 ROUTRAY 15 vakalatnama not tally with cause title.
78 D-CRLA/756/2026 MANGU NANDY 2026-01- |Provision of law not furnished in . A.
15 n0.116/2026
IN INDEX, SYNOPSIS, DATE CHART AND
RAIENDRA |61 [AND OTHERS, THE WORD OTHERS BE.
29 D-CONTC/69/2026 EII{JX[DAIX{I;N 15 DELETED FOR ANOTHER 2.
UNDERTAKING FOR ODIA
TRANSLATION BE FILED
2026-01- 1.W.P.(C)N0.24796/2025 Wrongly Mentioned
30 D-CONTC/1462/2026 ADV 15 in Prayer Portion and Para-3 Para-5 of the Writ
Petition Instead of W.P.(C) No14796/2025
31-As per standing order the details of
RUCHI 2026-01- Vlc‘Flgl/lnfonnant shall not be mentioned in the
31 D-CRLMC/1043/2026 RAJGARHIA 15 petition.
1. Put up for SR after removal of defect.
KABIR KUMAR |2026-01-|.Name Of The Filing Advocate Not In Capital
32 D-BLAPL/1193/2026 JENA 15 Letters In The Petition
33 D-WP(C)/55484/2025 |JATADHARI 2026-01-|11-NEAT,LEGIBLE ATTESTED
BARIK 15 ANNEXURES NOT FILED.
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19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
Page 15 not neat.
34 D-WP(C)/17/2026 2026-01- Pleg;e pgt up for S.R .after filing of writ
15 petition in proper format
1. Synopsis and Date chart have not been
35 D-BLAPL/1222/2026 |SAT YANARAYAN2026-01-1 | & ned in Index. 2. Annexure 1 is not
MISHRA 4 15 .
properly paginated
9-PROVISION OF LAW NOT FURNISHED
ON TOP OF CAUSE TITLE.
SARBESWAR 2026-01- |1.Petitioner No-6 and O.P No-6 is the one and
36 D-CMP/1848/2026 SAHOO 15 the same person be corrected.2.0.P No-1
Being Dead,His P.L.Rs be
substituted.3.Affidavit not made by the
Deponent in the Petition
37 D-MACA/1533/2026 |ADAM ALI KHAN ?226—01— Ele;é(;d of Delay 44 days 2.statutory deposit not
SUDHIR KUMAR [2026-01- 1. Period of Delay 2740 days.I.A for
38 D-CRP/53295/2025 |p\rp A 15 condonation of delay Not Filed.
1. Signature of executants no.4 and 11 not tally
SANJIB KUMAR |2026-01- jwith C.T.2. Deponent not furnished swear this
39 D-CRLA/977/2026 BHANJADEO 15 affidavit on behalf of other petitioner, in
affidavit of all [.As.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
14-NOT PROPERLY INDEXED.
2026-01- 19-UNDERTAKING FOR NON FILING OF
40 D-WP(C)/55571/2025 15 TRANSLATED COPY NOT FILED
Index not properly page marked.Declaration
column not mentioned.Hindi translated copy
not filed.
10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY
MENTIONED
41 [D-CONTC/1/2026 |phn e TA RANIANER20-01
LEAVE PETITION FOR PETITIONER IN
PRESENT CONTC. PETITION BE FILED
THEN PUT UP FOR SR
4-AFFIDAVIT/VERIFICATION NOT
PROPER.
19-UNDERTAKING FOR NON FILING OF
47 D-WP(C)/1591/2026 %TR KUMAR ?226—01— TRANSLATED COPY NOT FILED
1. Name of Father of the deponent in
affidavit(item no.2) does not tally with cause
title.
PRANAYA 2026-01- |1. Being aggrieved Grounds and certificate in
43 D-ITA/45593/2025 KUMAR MISHRA |15 Good ground not furnished
SUKANTA 2026-01-
44 D-WP(C)/55439/2025 KUMAR NAYAK 15 .Subject Code incorrectly Mentioned
2
DURGESH 2026-01- |1. Put Up S.R.after page mark index and
45 D-WP(C)/55412/2025 NARAYAN RATH |15 Annexures
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7-VAKALATNAMA NOT PROPERLY
STAMPED,EXECUTED,ACCEPTED.
KRUSHNA . .
46 D-CRLMC/1097/2026/ CHANDR A 2026-01- |1. Declaration of the Depor}ent not furnished.
MEHER 15 2. Court fee Rs.6/- to be paid on V.nama. 3.
Special (NDPS) case number not correctly
furnished in para no.3. 4. Page no.8 annex-1
and page no.18 annex-2 not exhibited
1) Informant wrongly mention in petition and
D- PRIYA RANJAN  |2026-01- .. .
47 CRLMA/1049/2026 |SINGH 15 V. nama. 11).Cen1ﬁed Copy Of appellate Court
Order Not Filed
HEMANTA . . .
5 DLAPLEM KUMAR RO Lot piione o o
MOLIANTA ally w .T.2.page no. ot partially neat.
25-NAMES IN CAPITAL
LETTERS/ENROLMENT
NUMBERS/MOBILE PHONE NUMBERS
SURYA PRAKASH |2026-01- |OF ALL THE SIGNING ADVOCATES NOT
49 |D-BLAPL/12652026 |\ ANAGARAT |15 INDICATED
Occupation of the deponent not mentioned in
declaration of the affidavit
31-As per standing order the details of
victim/informant shall not be mentioned in the
1. [petition.
50 |D-BLAPL/I46/2026 (et vint ex g e oo
Mobile No. of Informant mentioned in para-2
of the petition be redacted. Thereafter, put up
for S.R.
SOURAV SUMAN (2026-01- |1. Period of Delay 23 days.I.A for condonation
ST ID-RSASI9682025 | ppiyaN 15 of delay not Filed.
BIPLABA P.B. 2026-01-|. .
52 D-MATA/1625/2026 BAHALI 15 it may be register as GUAP
D- 2026-01- .
53 ABLAPL/1050/2026 NILAM SWAIN 15 1. page no 22 not legible
DURGESH 2026-01- |Put up for S.R.after properly page marked in
4 D-WP(C)/55388/2025 |\ AR AYAN RATH |15 Index and Annexures.
2026-01- |As per annex.1 op. parties not made party in
55 D-CONTC/1403/2026 | ADV. 15 the CONTC
KHUSBU 2026-01- |[Lower Court case No. incorrectly mentioned
56 [D-BLAPL/I281/2026 |\ \1GR AHI 15 in petition
JUDHISTHIR 2026-01- |1. Annexure-3,4 not attested. 2. H.C B.AM.W
>7 D-BLAPL/1056/2026 SAHOO 15 S Rs 50/- to be paid in V. nama
AJIT KUMAR 2026-01- |Date of order mentioned at Page No-1 and In
>3 D-CMP/1801/2026 TRIPATHY 15 the Prayer of the Petition be corrected
PRANAYA 2026-01- |1. Being aggrieved Grounds and certificate in
59 D-ITA/45583/2025 g 5\ AR MISHRA |15 Good Ground not furnished.
1.The name of Village of the petitioner and
ANSHUMAN 2026-01- [Lower Court mentioned in the Cause Title and
60 D-BLAPL/1257/2026 PANDA 15 petition do not tally with that of rejection
order.
SUDARSAN 2026-01-
61 D-WP(C)/54719/2025 BEHERA 15 Page nos. 20 and 24 not neat
62 D- BISWABHUSAN [2026-01- i) Page no. 7 missin
ABLAPL/1072/2026 |DAS 15 8E€ TIO. / TISSINg.
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MANAS KUMAR |2026-01-|1. Paragraphs in the petition is not serial
63 D-BLAPL/1246/2026 | -y Ny 15 numbered properly.
o D- IS(I[JJSAZIAA[I{\ITA 2026-01- 1-COURT FEE IS DEFICIENT.
ABLAPL/US52026 g \\iaNTARAY  |1° D.Fee of Rs.6/- not paid.
PRASANTA 2026-01- |, .
65 D-MACA/1364/2026 KUMAR MAHALI |15 Period of Delay 82 days
GYANA RANJAN [2026-01- |1.Period of Delay 10 days.I.A for condonation
66 D-RSA/54568/2025 MAHAPATRA 15 of delay not Filed.
Copy of the order dated 04.09.2023 passed by
this Honble Court in W.P.(C) No0.28559/2023
GOPAL KRUSHNA|2026-01- |mentioned in the Index (Anx-7) not tally with
67 D-WP(C)/54947/2025 NANDA 15 page no.5 body of the petition and under
Annex-7. 2..Subject Code incorrectly
Mentioned
2026-01- Period of Delay 19 days 2 . Vakalatnama
68 D-MACA/1543/2026 |ADAM ALI KHAN 15 properly stamped, Executed and accepted not
proper stamped 3.statutory deposit not made
4-AFFIDAVIT/VERIFICATION NOT
PROPER.
GOUTAM 2026-01-
69 D-WP(C)/1122/2026 CHARAN ROUT |15 ‘ ‘
1. Paragraph no. not correctly furnished in
declaration in the . A.
BALARAM 2026-01- .
70 D-WA/52568/2025 NAYAK 15 Status of the R-2 not furnished.
2026-01-|, .
71 D-FAO/1666/2026 ADAM ALI KHAN 15 Period of Delay 15 days
1. C. copy of impugned order not filed. 2.
Code Not furnished. 3. wp(C) no. and date of
7 D- 2026-01- |order wrongly mention in synopsis. 4. Para no.
RVWPET/1541/2026 15 not correctly furnished in declaration. Put up
for SR after filing of c. copy of impugned
order and after removal of defects.
SUPRIYO .
73 D-RPFAM/789/2026 RANJAN ?(5)26—01— go%d ground not furnished 2.AU fee Rs 2/ not
MAHAPATRA pat
4-AFFIDAVIT/VERIFICATION NOT
PROPER.
11-NEAT,LEGIBLE ATTESTED
GANESH PRASAD|2026-01- ’
74 D-WP(C)/1392/2026 SAMAL 15 ANNEXURES NOT FILED.
Page 29 not neat.Serial no-4 affidavit of the
[.A not correctly mentioned.
PRASANTA 2026-01- |, .
75 D-MACA/1374/2026 KUMAR MAHALI |15 Period of Delay 89 days
76 D- UMESH KUMAR |2026-01- |Legal Asst.Association Welfare Fund of
ABLAPL/1133/2026 |LENKA 15 Rs.10/- not affixed in V.nama.
Period of Delay 143 days 2.D.C.Fees Rs.18.10
77 |D-CRLA9192026 [ XOTIRMAYA 2026-01- e paid on c.copy under Annex.-1 3.Status of|
SAHOO 15 .
appellant not furnished
73 D- LAXMIDHAR 2026-01- |1. Being aggrieved and ground not mentioned
CRLREV/1104/2026 \DASH 15 in petition.
Status of appellant not furnished 1-Date of
79 |D-CRLA/1348/2026 |SUSANTA 2026-01- charge sheet wrongly furnished in date chart,
KUMAR BARAL |15 4 .
2- Good ground certificate not furnished
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.Lower Court case No. mentioned in the
PRAFULLA o ) .
30 D-BLAPL/1169/2026 |CHANDRA 2026-01- |petition not Fally with the Rejection order. 2. 2
15 Advocates signed , but only one name
ACHARYA .
reflected in V.nama.
SHAMBHU o
’1 D-WP(C)/55510/2025 | CHARAN NATH %226-01- .(lj’stlrtzon not correctly addressed to Honorable
SHARMA "
DURGESH 2026-01- [Put up S.R. after page mark in Index and
82 D-WP(C)/55415/2025 NARAYAN RATH |15 attach annexures
2026-01 COPY OF CAUSE TITLE IN W.P(C)
83 D-CONTC/57/2026 |ADV ~"""INO.29271/2025 BE FILED THEN PUT UP
15
FOR SR
’4 D-MACA/1687/2026 | ANUPAM DASH 2026-01- |Court Fee Rs.4,075/ payble , not paid
15 2.statutory deposit not made
KABIRAJ 2026-01- |1.Index not properly page mark. 2..Receipt
85 D-WP(C)/1270/2026 PRADHAN 15 Showing Serv.copy To cg not Filed.
DURGESH 2026-01- |Put up for S.R.after properly page marked in
86 [D-WP(C)/55405/2025 |\ AR AYAN RATH |15 Index and Annexures.
19-UNDERTAKING FOR NON FILING OF
BIBHUTI 2026-01-
87 D-WP(C)/119/2026 KESHARI BISWALI15 TRANSLATED COPY NOT FILED
20-VERNACULAR CERTIFICATE NOT
88 |D-CRLMC/983/2026 o) KUMAR 1202600 g p NISHED.
ROUT 15
1-COURT FEE IS DEFICIENT.
BIRAJA 2026-01- [D.C.fee of Rs.6/- to be paid in cause
89 D-WP(C)/1341/2026 PRASANNA DAS |15 title.2. Authorization with regard to swear
affidavit on behalf of the another petitioner not
furnished in the affidavit.
2026-01- |CAUSE TITLE OF W.P(C) NO. 37986/2021
20 D-CONTC/56/2026  |ADV. 15 BE FILED THEN PUT UP FOR SR
1. D.C. fees of RS.46488/- to be paid 2. Dist.
LALATENDU 2026-01- not furnished in address of Resp. no.1. 3.
ol D-MACA/1818/2026 SAMANTARAY |15 Name of trial court not correctly mentioned in
the being aggrieved and prayer.
1)Wp(c) no. and date of disposal in Reference
9 P ADV 2026-01-1 - riificate not furnished ii) Page mark not
CONTC/53489/2025 15 e necal) rag
furnished in synopsis and Date chart.
2026-01- 1) Address of Honble Chief Justice not correct
93 D-CONTC/1375/2026 | ADV. in petition. ii) SI. no. of Paragraph no. not
15 . » )
correct in petition and Affidavit.
DURGESH 2026-01- [Put up for S.R.after properly page marked in
94 D-WP(C)/55402/2025 |\ AR AYAN RATH |15 Index and Annexures.
HIMANSHU 2026-01- |.Name Of The Filing Advocate Not In Capital
93 D-BLAPL/1172/2026 SEKHAR MISHRA |15 Letters In The Petition
MADHAB LAL 2026-01- |1.Name of the petitioner in cause title not tally
o6 D-WP(C)/210/2026 AGARWAL 15 with Affidavit, Deponent as well as V.Nama
SANJAYA . .
97  |D-BLAPL/1073/2026 [NARAYAN 2026011 In fzcgﬁ‘(’)‘;u?dg r?lfifsgj(‘i’“’ no. of
SAHOO paragrap gly :
98 D-CRLMC/513/2026 %CI)E)QL PRASAD ?(5)26_01_ 1. Petition not addressed to Honorable court.
99 D-WP(C)/1617/2026 |ASIT KUMAR 2026-01-|1-COURT FEE IS DEFICIENT.
JENA 15
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C.fee of Rs.36/- to be paid in cause title.
100 D- SUBODH KUMAR |2026-01- |Paragraphs incorrectly mentioned in
ABLAPL/1134/2026 MOHANTY 15 declaration of the Affidavit
1.0.Ps No-6 7 and 9 being strangers not made
101 [D-CMP/1079/2026 ool CHARDRA 1292601 parties in the L.A.Court.2R-2 of the
L.A.Court not made Party in this Petition
SAROJA KANTA |2026-01-
102 |D-WP(C)/527/2026 SAMAL 15 Page 57 not neat.
2026-01- 1) Name of the petitioner in wp(c) not tally
103 | D-CONTC/1290/2026 | ADV. 15 with contc,. petition.ii) For further S.R. after
removal of defect.
7-VAKALATNAMA NOT PROPERLY
SUBHENDU 2026-01- STAMPED,EXECUTED,ACCEPTED.
104 |D-WP(C)/1613/2026 KUMAR DAS 15
Name of the Adv not mentioned capital letter
in the v.nama.
1. Subject code not correctly furnished in
105 |D-CRLMC/918/2026 |SANGRAM 2026-01- 1\ sesment slip and Index. 2. HBAWF fee Rs.
KESHARI ROUT |15 .
50/- to be paid on V.nama.
KHUSBU 2026-01- |1.Lower Court case No. mentioned in petition
106 |D-BLAPL/1282/2026 PANIGRAHI 15 not tally with Rejection order
SRINIVAS 2026-01- |1. sl.no.2 of affidavit not tally with C.T and
107 |D-WP(C)/10/2026 MOHANTY 15 paragraphs not correct.
108 |D-MACA/1548/2026 |ADAM ALI KHAN ?226-01- Ef;(lj(;d of Delay 98 days 2.statutory deposit not
GOPAL KRUSHNA |2026-01- . . .
109 | D-WP(C)/54963/2025 NANDA 15 .Subject Code incorrectly Mentioned
D- MANORANJAN  |2026-01-
HO | cONTC/40391/2025 |MISHRA 15 Code NOT FURNISHED
PRASANNA 2026-01- 1. Name of the court not furnished in being
111 |D-CRLA/800/2026 |KUMAR 15 aggrieved para. 2. undertaking for translated
SAMANTRA copy not furnished
10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY
MENTIONED
112 |D-CRLA/971/2026 ;?I\?XOD KUMAR ?226_01_
1. Code not furnished in appeal memo.2.2.
Paragraphs not properly mentioned in both
affidavits of . As.
20-VERNACULAR CERTIFICATE NOT
113 |D-WP(C)/1718/2026 ?SDASIVA PATRA %(5)26-01- FURNISHED.
SUSANTA 2026-01- .
114 | D-BLAPL/1216/2026 KUMAR LENKA |15 1. Annexure 4 is not attested
31-As per standing order the details of
victim/informant shall not be mentioned in the
petition.
ASIT KUMAR 2026-01-
115 |D-ABLAPL/975/2026 CHAUDHURY 15 1.Name of the Victim be redacted from para
20f the petition. 2.Name Of The Filing
Advocate Not In Capital Letters In The
Petition
116 | D-WP(C)/55566/2025 %%}II\IOJ KUMAR ?(5)26_01_ Welfare fund of Rs. 50/- not paid
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SUKANTA 2026-01- 1. Surname of petitioner and his father
117 |D-BLAPL/1135/2026 KUMAR NAYAK 15 mentioned in the cause title is not tally with
(2) Rejection order.
Provision of Law Incorrect. 1) Date of order
118 D- NIRANJAN 2026-01- |not correctly furnished in para no. 14. ii)
RVWPET/1448/2026 LENKA 15 Anx.-14 not mention in RVWPET. iii) Neat
and legible copy of page no. 17 to be filed.
Year of the Lower Court case No. incorrectly
PRASANNA 2026-01- |mentioned in Synopsis, para-1 and prayer of
119 |D-BLAPL/1161/2026 KUMAR MISHRA |15 the petition. 2..mobile Phone Numbers Of All
The Signing Advocates Not Indicated
19-UNDERTAKING FOR NON FILING OF
2026-01- TRANSLATED COPY NOT FILED
120  |D-CRLMC/981/2026 |ANURAG PATI 15
1. CT and PS cases number not correctly
furnished in prayer of the I.A. petition.
17-REFERENCE CERTIFICATE NOT
PRAVAT KUMAR [2026-01-
121  |D-CRLMC/135/2026 MOHANTY 15 FURNISHED.
BIRANCHI .
122 |D-WP(C)/13/2026 NARAYAN %226-01- rln ﬁli eIzier index, Annex.1 and 2 not properly
MAHAPATRA
4-AFFIDAVIT/VERIFICATION NOT
PROPER.
123 | D-WP(C)/1651/2026 IT&%I:%R KANTA %226'01'
Serial no-5 affidavit of the I.A not correctly
mentioned.
4-AFFIDAVIT/VERIFICATION NOT
PROPER.
1 D- N PERSON 2026-01- 14-NOT PROPERLY INDEXED.
CRLMP/18778/2025 15 Page marking not correct.Notarial stamp of
Rs.30/- not paid in affidavit in petition and
IA.JMFC Soro should not be made opp. . party
125 |D-MATA/54374/2025 E%AA\{\‘?DSEA JENA %226'01' Period of Delay 24
Period of Delay 144 days delay 2.AU fee Rs
2.25/- to be paid. 3. Code Not furnished in
AMITOSH 2026-01- |cause title. 1) Op. no. 3 in wp (c) not made a
126 |D-WA/1512/2026 SIKDAR 15 party in appeal memo. ii) code no . wrongly
furnished in Index. Put up for SR after
removal of defects.
1-COURT FEE IS DEFICIENT.
DURGESH 2026-01-
127 ID-WP(C)/55492/2025 |\ A R AYAN RATH |15 1.Rs.12.00 to be filed.2.Annexure-1to 9 not
filed.3.Rs.50.00 not paid in V.Nama
1.Court Fee Payble Rs-380/-. Rs-6/- paid. Rs-
18 D- AMBIKA PRASAD|2026-01-|374/- to be paid. 2. Put up for SR after
RVWPET/41663/2025 RAY 15 payment of D.C. court fees and court fees
payable be corrected in in RVWPET.
129 D- SUVENDU 2026-01- |Authentification fee of Rs2.20/- not paid
CRLREV/1241/2026 \[KUMAR RAY 15 2.Good ground certificate not furnished.
130 |D-WP(C)/1470/2026 |SANIJIB 2026-01-|11-NEAT,LEGIBLE ATTESTED
MOHANTY 15 ANNEXURES NOT FILED.
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1.Page 37 not neat. 2..Receipt Showing
Serv.copy To cg not Filed.
PRASANTA 2026-01-|, .
131 |D-MACA/1367/2026 KUMAR MAHALI |15 Period of Delay 89 days
DURGESH 2026-01- [PUT up S.R. after page marks Index and
132 ID-WP(C)/35416/2025 NARAYAN RATH |15 Annexures.
133 D- BIJAYA KUMAR |2026-01-|1. Annexure -1 not legible and also not
ABLAPL/1041/2026 |RAGADA 15 scanned properly.
SUVENDU 2026-01- . .
134 | D-WP(C)/1817/2026 KUMAR SETHI 15 .Subject Code Not Furnished .
2 D- PRADEEP 2026-01- | Addresi ;f the ﬁ)ztl.tloner 1ntr.$lspe§tﬂcl)f P.S
ABLAPL/1053/2026 [KUMAR DAS 15 hame ot TUrished M cause ttie o the
application.
136 |D-MATA/1797/2026 |OAJTENDRANATH 12026-01-1p, 4 o Delay 45 days
ROUT 15
PRASANNA 2026-01- |S.R . will be made after filing of appeal memo
137 |D-CRLA/1191/2026 KUMAR MISHRA |15 in proper format
SUSANTA 2026-01- |P1. put up for S.R. after pagination of the index
138 |D-RSA/1777/2026 KUMAR JETHY |15 and all annexs.
1) Page mark of sl. no. 3 not correct in Index
and Book mark.ii) FAO no. and date of
139 D- ADV 2026-01- |disposal not mentioned in Reference
CONTC/54742/2025 ' 15 certificate.1ii) Paragraph sl. no. not correct in
petition and Affidavit.iv ) Authorization not
furnished in Affidavit.
D- SUSANTA 2026-01-|. .
140 ABLAPL/1086/2026 \SEKHAR PARIDA |15 1) Date of F.I.LR. not correct in date chart.
10-SUBJECT CODE NOT
DWARIKA 2026-01- i/I[{EII{\INFII%IiIIEEI%INCORRECTLY
141 |D-CMP/1519/2026 |PRASAD 15
MOHANTY Code mentioned in the C.T and in the
Assessment Slip does not tally with each other.
2026-01- |Cause title of wp(c) not filed 2. For further
142 |D-CONTC/1286/2026 ADV. 15 S.R. after filing of cause title of wp(c).
SHANTI 2026-01- 20-VERNACULAR CERTIFICATE NOT
143  |D-WP(C)/123/2026 |PRAKASH 15 FURNISHED.
MOHANTY
144 D- AMULYA RATNA (2026-01- | Index is not paginated I
ABLAPL/1114/2026 |PANDA 15 -+ "ROCX 1S Ot pagiiated properly.
2026-01- IN DECLARATION (PAGE NO.7) THE
145 | D-CONTC/90/2026 |ADV. 15 NAME SRIHARI MOHANTA BE DELETED
AND PETITIONER NAME BE WRITTEN
SRINIBASH 2026-01- |Code not indicated 2. further SR valuation,
146 |D-MACA/1522/2026 SATAPATHY 15 being aggrieved, to be furnish
D- 2026-01- CRLMC mentioned instead of CRLREV in
147 CRLREV/1132/2026 SOHAN MISHRA 15 Pra}{er part. 2 Good ground certificate not
furnished.
SHREYANSH 2026-01- [Name of advocate not in capital letter in V
148 |D-WP(C)/55194/2025 RAIGURU 15 nam.
6-RECEIPT SHOWING SERV.COPY TO
MADHAB LAL 2026-01-
149 |D-WP(C)/215/2026 AGARWAL 15 AG/CG/IT/CT/ETC.NOT FILED.
150 |D-CONTC/114/2026 |ADV. 2026-01- |1) Occupation of the deponent not correct in
15 affidavit.ii) Name of the contemner not
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mentioned in petition.
TRILOCHAN 2026-01-|. .

151 |D-BLAPL/1187/2026 NANDA 15 1) Annexure-4 not marked in page -65.
1.BLAPL n0.9376/2025 date of disp. of in

152 |D-BLAPL/832/2026 |PIBHUTIRANIANI2026-01-1 p ‘o ificate not tally with FIRS detail.2.

MOHANTY 15
page no. 14 not neat.
153 |D-CONTC/1726/2026 SADASIVA PATRA [2026-01- |1. Nomenclature not correctly furnished in
(1) 15 V.nama.
23-NOMENCLATURE NOT CORRECTLY
GOPAL KRUSHNA|2026-01-

154 |D-WP(C)/54944/2025 NANDA 15 FURNISHED .

PADMANAVA 2026-01- |1. Name of the petitioner in I.A. does not tally

155 ID-WP(CY110022026 ;7o 15 with cause title of the petition.
17-REFERENCE CERTIFICATE NOT

ASHOK KUMAR |2026-01- [FURNISHED.

156 |D-CMP/1508/2026 MOLAPATR A 15
O.P No-13 not made Party in the L.A.Court.

157 |D-CRLMA/666/2026 |ADV. 202001 1A fee 15-2.25/- to be paid.

DR. BINODA 2026-01-

158 | D-WP(C)/1250/2026 KUMAR MISHRA |15 Page nos.64 and 97 not neat.
10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY

159 |ID-RSA/52572/2025 PRAMOD KUMAR|2026-01- MENTIONED

ROUT 15
1. Period of Delay 44 days.I.A for condonation
of delay not Filed
1. Page n 0.14 not filed. 2. Page no.15 repeated
SURYAKANTA 2026-01- twice. 2. One of the CT (S) No. 45 of 2021 is

160 |D-CRLMC/1199/2026 DWIBEDI 15 appears to be wrong in Prayer of the [.A.
petition.

DURGESH 2026-01- |1.Annexure-1 to 9 not filed.2.Rs 50.00 not

161 ID-WP(C)/55496/2025 \y A R AYAN RATH |15 paid in V.Nama.

162 |D-WP(C)/1532/2026 |SOHAN MISHRA ?(5)26-01- .(Ij’sl‘[ll::on not correctly addressed to Honorable
C. copy of impugned order not filed.
2.Provision of Law Not furnished. i) Address

2026-01- |of the Honble court not furnished ii) Reference

163 |D-CMAPL/1611/2026 ADV. 15 certificate not furnished. Put up for SR after
removal of defects and filing of c. copy of
impugned order.
25-NAMES IN CAPITAL
LETTERS/ENROLMENT
NUMBERS/MOBILE PHONE NUMBERS
OF ALL THE SIGNING ADVOCATES NOT
INDICATED

D- 2026-01-|29-NAME OF THE FILING ADVOCATE

164 ABLAPL/1141/2026 RAKESH BEHERA 15 NOT IN CAPITAL LETTERS/ENROLMENT
NUMBER NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION

BIPIN KUMAR 2026-01- |Age of the Power of Attorney not mentioned

165 |D-WP(C)/1829/2026 NAYAK 15 in the cause title.
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SAUMYA )
166 |D-MATA/1397/2026 RANJAN ?(5)26-01- Pe-r(liod of Delay 108 days 2.AU fee Rs 2/- not
PRADHAN pat
167 |D-WP(C)/55491/2025 BASUDEV BARIK ?(5)26-01- ggltlllftlon not correctly addressed to Honorable
168 |D-CONTC/1405/2026 ADV. 2026-01- |As per .a.nnex.l all the ops. not made party in
15 the petition
AMIT KUMAR 2026-01- .
169 |D-BLAPL/1164/2026 SAHU 15 Page No. 12-13 not legible.
31-As per standing order the details of
victim/informant shall not be mentioned in the
1. petition.
170 |D-CRLMC/916/2026 >t Yo NARAYANI2926-01
1. Put up for SR after redacting the Name of
victim s Husband and his Address has been
mentioned in affidavit.
JUGALA 2026-01- .
171 |D-CRLA/796/2026 KISHORE PANDA |15 para.5 and 6 in .A.NO 122/2026 left blank
KAILASH CH. 2026-01- .
172 |D-WP(C)/55376/2025 SATAPATLY 15 Name of the Opp. party not filed in V.nama.
PRAJIT KUMAR |2026-01-
173 |D-WP(C)/1601/2026 PRADHAN 15 Annexure-6 not neat
2026-01- Cause title of wp(C) not filed. For further
174 |D-CONTC/137/2026 |ADV. 15 SR.ii) Name of the counsel for the petitioner
not in capital letter in the petition.
PL. put up for S.R. after redacting the name of
175 |D-CRLLP/1390/2026 |SOURIKUMAR 12026-01- 1) informant/petitioner from the index and
RATH 15 !
cause title
31-As per standing order the details of
SAMARENDRA  12026-01- Vlc‘Flm/lnforrnant shall not be mentioned in the
176  |D-CRLMC/1437/2026 MOHANTY 15 petition.
1. Put up for SR after removal of defect.
BHARAT 2026-01-
177 |D-ABLAPL/976/2026 BHUSAN 15 page no. 13 and 14 not legible.
ROUTRAY
KHUSBU 2026-01- .
178 | D-BLAPL/1278/2026 PANIGRAHI 15 Page No.21 and 28 not properly paginated.
DURGESH 2026-01- [Put up for S.R. after properly page marked in
179 [D-WP(C)/55384/2025 |y A\R AYAN RATH |15 Index.
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Sl

Advocate for

no. Filing Number Case Number Petioner/Caveator Defects as per S.R.
6. RECEIPT SHOWING
AKASH KUMAR [[|ISERV.COPY TO
1 ||CONTC/6130/2023 || CONTC/6130/2023 AG/CG/IT/CT/IETC.NOT

PATTAJOSHI

FILED.






